
 197.0  Messaga  from
 Rajya  Sabha

 ४  (i)  A  statement  regarding
 Review  by  the  Government
 on  the  working  of  the  Goa
 Shipyard  Limited,  Goa,  for
 the  year  1984-85,

 (ii)  Annual  Report  of  the  Goa
 Shipyard  Limited,  Goa  for
 the  year  1984-85  along
 with  Audited  Accounts  and
 the  comments  of  the  Comp-

 troller  and  Auditor  General
 thereon.  (Placed  in  Library.
 See  No.  LT.  1591/85]

 Annual  Report  and  Review  of  the  Institute
 of  Public  Administrat  ion,  New  Delhi  for

 the  year  1984-85

 THE  DEPUTY  MINISTER  IN  THE
 MINISTRY  OF  PERSONNEL  AND
 TRAINING,  ADMINISTRATIVE  RE-
 FORMS  AND  PUBLIC  GRIEVANCES
 AND  PENSION  (SHRI  P.  CHIDAMBA-
 RAM):  I  1e8  to  lay  on  the  Table  :

 (1)  Acopy  of  the  Annual  Report
 (Hindi  and  English  versions)  of
 the  Indian  Institute  of  Public
 Administration,  New  Delhi,  for
 the  year  1984-85  along  with
 Audited  Accounts.

 (2)  Acopy  of  the  Review  (Hindi
 and  English  versions)  by  the
 Government  on  the  working  of
 the  Indian  Institute  of  Public
 Administration,  New  Delhi,  for
 the  year  1984-85.  {Placed  in
 Library.  See  No.  LT.  1592/85].

 MESSAGE  FROM  RAJYA  SABHA

 SECRETARY-GENERAL  :  Sir,  प

 AGRAHAYANA  20,  1907  (SAKA)  Leave  of  Absence  198.0
 from  the  sitting
 of  the  Houst

 have  to  report  the  following  message
 received  from  the  Secretary-General  of
 Rajya  Sabha  :

 “Ia  accordance  with  the  provisions  of
 rule  111  of  the  Rules  of  Proce-
 du-e  and  Conduct  of  Business  in
 the  Rajya  Sabha,  I  am  directed
 to  enclose  a  copy  of  the  Inter-
 national  Airports  Authority
 (Amendment)  Bill,  1985,  which
 has  been  passed  by  the  Rajya
 Sabha  at  its  sitting  held  on  the
 9th  December,  1985.”

 INTERNATIONAL  AIRPORTS
 AUTHORITY  (AMENDMENT)

 BILL,  1985

 SECRETARY-GENERAL  :  :  lay  on
 the  Table  of  the  House  the  International
 Airports  Authority  (Amendment,  Bill,
 1985S,  as  passed  by  Rajya  Sabha.

 LEAVE  OF  ABSENCE  FROM  THE
 SITTINGS  OF  THE  HOUSE

 MR.  SPEAKER  :  The  Committee
 on  Absence;  of  Members  from  the  Sittings
 of  the  House  in  their  Second  Report
 presented  to  the  House  on  6th  Decem-
 ber,  1985,  have  recommended  that  leave
 of  absence  be  granted  to  the  following
 Members  for  the  period  mentioned
 against  each  :

 See "en
 1.  Shri  Srikantha  Dutta  wee

 Narasimharaja  Wadiyar
 2.  Shri  Channaiah  Odeyar  ०

 Shri  Arvind  Tulsiram  ह  amble  ...  - 3

 4.  Shri  Saleem  I.  Shervaai

 5  Smt.  Indumati  Bhattacharya

 7th  August  to  29th  August,  1985  and
 18th  November  to  20th  December,  1985

 23rd  July,  1985  to  9th  August,  1985

 7th  August  to  26th  August,  1985

 18th  November  to  20th  December,  1985

 23rd  July  to  29th  August,  1985.0  8
 18th  November  to  6th  December,  1985


